
File No. 10/03/2019»N(‘LT
mum fifixmay NATIONAL COMPAM/ LAW TRIBUNAL

rm ad «1 isw tr a mm mm a:
6‘“ Floor. B‘nckrl.

coo Complex. Ludm Rand,
WWW/NC“ Delm» H0003

m‘a/ naw 25*“ Scptembel 20m0 R D E R
”1:1: mm hr Special Bench 4' Mnmbar nn 25 9 2019 & 27.9 2019 m auend the mallewlisted bclhrc w. Suchum Kannpanhx, Member warm» and Shn v. Nallasennpaih). Memher(louhnical). [he Speclal Bench shall comprise of

Ben urnhnl
1. Slm Rajasckhar V K. Memher (Judicial)
z Shn v. Nullascnapalh). Member (Technical)

Slm' Rujasckhar V K. Member (Judicial) shall firsl take up the manfil’b of the SpCL‘I‘dIBench and [hen amend we maImrs oflheumm Du islon Bench
The (Ionsmution of Bench an per section 419 H) oflhe Companias Act. 2013,
Hus 15 m rnndrfiwnun of Order or even number dated 25.72010 fur lb 9.2019 &2792019011‘).
l'hv's ixsuc‘s vmh [he upprmul ofllon'blc Presldcm. VCLT

(ShhMReglx m, /
'1 elephone: 24353451Cupy m ,

1, P s w Hnn'ble Pk‘ChidCHl National Company Law 1rihunal..\leu Delhi2 Hun‘blc Members Nalionul Compan) Law Tribunal
3 0mm» of Nammnl Company Law lxibunnL Princrpar Bench New DcHnr’Koiknm’Mumbxh['hennai ’/\1\mednhad’/\Imhahud BengalumrChdegmh’Uunahati’Hydcrabadrlaxpur'(Intmck’

Kathi/Amamvati.
4. PS mluimSemmr). (Sh (nanosbuarkurnar Singh)MimscrybroorpmarcArfnrrs \Ieu Delnrs. . L'LTwcb me Volice Board.
6. The Insmuw uFCharlemd Accuumznh onndra. 1T0. \Ieu Delhr
7 l'he Inuimle afCompan) Secretanes m Indra. IL‘SI ”oust: 22, lnstimnonal Area. 1,0d1nRuud.New nelnr , [10003
a. The Instilule ol'Cusl Accountanw aflndm. CMA Rhamn. 3 Inqiluuunal Area. 1 udhi RUM. NewDeIhH 10003
9. (orpmam Law Admer. 158.13asaulFllclme,}’nlam Road. Nev» Delhi-11005710 laxman Allied Some “(1.. 59'32. V’cw Rohmk Road. Delhl
11. The All lndva Reporter Pu Md "1-1) ”13' Block. Delhi High Cuurt, New Delhx12 Bar Council. New Delthumh


